. CENTRAL ADMINISTRATIVE TRIBUNAL
‘ CALCUTT A BENCH |
No, MA 207 of 98
(0R 508 of 96) .
Present ¢ Hon'ble Mr/§yDaseupta, Administrative Member
NeS,GIANI
VS
UNION OF INDIA & O8S,
pr the applicant : Mr.R.K.De, counsel .
Fae the respondents: mis.B.Ray, counsel
Beard on & 5.6.98 | _ Order on : 5.6.98
'323 . B RD E R |
B . Pursuent to our order datad 5,5,98 the applicant has filed

'ﬁﬁﬁﬁ ba Miscellaneous Application seeking amendment of para 7. The Ma is
" allowsd. The amendments be incorperated in the 0A, Let the matter be
Tlisted For hearing on 30.6.38 as part heard. The MA is accordingly

disposed of,
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